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(a) whether Government have eeo 

the press reports appearing jn the Hindus-
, 

tan Times dated the 31st July, 1983 where-

in it has been st~tcd that Gandhi Peace 

Foundation and it allied rgani. ations 

facing inquiry did not turn up before the 

Commission ; 

(b) whether it has also been stated 

that documents required by the Kuc1al 

Commission are not supplied by them to 

the Commission; 

(c) what action Government pro po e 

to take in regard thereto ; and 

(d) the progress made by the Kudal 

Commi si n in thi regard s far? 

THE MINI T R 0 STAT IN THE 
MINISTRY OF HOME A FAIRS 
(SHRI NIHAR RANJAN LASKAR): 

(a) Yes, Sir. 

(b) Yes, Sir. 

(C) The matter is already before the 

Commission of Inquiry. Necessary action 

will be taken by the Commission . 

(d) The Commission is eized of the 

matter. 

Fire Arms for Minoritie in Pun jab 

4884. SHRI G . NARASIMJIA 

R JDDY : Will ()'H' Minister of HOME 

A AlR be pleas d to state ; 

(a) whether Government are aware 

tha t the minorities in Punjab are feeling 

in ecure and th y have reque ted Govern

ment to permit them to keep arms for 

their safety ; 

(b) jf so, whether any such reque t 

has been received by Government; and 

(c) jf o . their reaetion in this regard? 

THE MINIST R OF STATE IN THE 

MINISTRY OF HOM A FAIRS 

(SHRT NTHAR RANJAN LASKAR): 

(a) to (c) The Government of Punjab 

have informed that effective measures 

have been taken for protection of the 

people in the ta te. The ap,lication 

received from individual for grant of 

arms I icen e are considered on merits. 

A number of arms licence have been 

granted to individuals on grounds of self

defence. 

Number of IPS Personnel In States 

4885. SHRJ MUZAFFAR HUSAIN : 

Will the Mjniste r of HOME AFFAIRS 

be pleased to state the number of person

nel in the Indian Police Service (IPS), 

State-wise? 

THE MINI T R TAT IN TH 

MINISTRY 0 ~ H M A FAIl\S 

( HRJ NlHAR RANJAN LA KAR) : 

A on 1-1- t 83 the anctioned trength 

of the Indian Police rvice wa 2620. 

etaif f TP officer anctioned for e ch 

cadre i given in the atta hed statem nt. 
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Statement 

Sanctioned strength of the Indian Police S.ervice as.an 1-1 .. J983 
.. _---- --_. -----_ 

S. No. Name of the Cadre • Total authorised 

strength 

1. Andhra Pradesh ,., 15) 

2. Assam-Meghalaya 121 

3. Bihar 195 

4. Gujarat 135 

5. Haryana 80 

6. Himachal Prades h 54 

7. Jammu and Kash mir 49 

8, Kamataka 110 

9. Kerala 93 

to. Madhya Pradesh 226 

11. Maharashtra 178 

12. Manipur-Tripura 72 

13 ~ Orissa 111 

14. Punjab 110 

IS. Rajasthan 122 

16. Sikkim 14 

17. Tamil Nadu 130 

18. Union Territories 93 

19. Uttar Prade h . 350 

20. West Bengal 219 

--
Total: 2620 




